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Housing in Punjab
lffn  / ShrI DalJlt Singh:

* [  Shri D. C. Sharma:
Will the Minister of Works, Homing 

and Supply be pleased to state:
(a) the total amount of loans allotted 

to the Punjab State for various housing 
schemes during 1959-60 so far; and

(b) the amount spent so far?
The Deputy Minister of Works, 

Housing and Supply (Shri Anil K. 
Chanda): (a) and (b). The amounts 
allocated to the Punjab Government 
for 1959-60, and the amounts spent by 
them upto 30th September, 1959, are 
mentioned below, scheme-wise:

Kune of Scheme AUoca- F.x-
tiin pindi- 

for 1959-60 <ur ■ 
incurred by 

State Govern
ment 

during 
1959-60 
(upto 
10-9-59)

(Rup:es in lakhs)
. Subsidised Industrial 

Hoasing Scheme 34-20 2-97

a. Low Income Group 
HjUiing Scheme

3- Slu.n Cleariac; Sciismt
4 . PU.itation Libour 

Hjming Scheme
5. Vill ig’  H wing 

Project* Scheme
6 Middle Income 

G.oup Hjiijiag Sche
me . 1 4 0 0

T o t a l  102-14  37 14

@The Punjab Government do not 
now propose to implement this Scheme 
in the State as there are very few 
plantations in the State and the resi
dent workers are adequately housed.

Allotment of Evacuee Buildings
1671. Shri Daljit Singh: Will the 

Minister of Rehabilitation and Mino
rity Affairs be pleased to state the 
number of evacuee buildings which 
have been given to the displaced per
sons against their claims so far?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanna): 1,28,557 acquired evacuee 
properties were transferred to clai
mants upto 30th September, 1959. This 
does not include figures in respect of 
Jullundur, Patiala and Lucknow 
regions for the months of August and 
September, 1959. It is, however, esti
mated that about 5000 properties would 
have been transferred in these regions 
also during those months.
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